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Open Court

CENTRAL ADMINISTRATIVE TRIBUNAL ,
.~ ALLAHABAD BENCH, ALLAHABAD, |
| | | |

Allahabad$ te 4th D of August 199 '

1‘!

- 1 |

Hon'ble Mr,S.Ke Agarwal, JeM, | |

D.A, 658/99 (Leading Eﬁ:ll

Along uith 0,A. 672/99, 673/99, 682/99 to 695/99
Along with 0.A.\701/99, 708/99,.727/99 to . 1734/99,

A ith 0O 11 OzA

Vijal Praekash Pandey

son of Sri Re,D, Pandey
r/0753/338 Meerapur, Allahabad , :
posted as Sre Davisional Accounts Officer, i ﬁ
Provincial Diwveion,

Prltapgarh.'
e « Applicant,

Counsel for the applicants- Sra R.Ps Singn, Adv,

Versus . (:;

1.Union of India througu the
Secretary, Government of Indka,
Ministry of Finanhce, New Delhi,

2oComptroller & Auditor Gengral,
of India, 10 Bahadur Shah Zafar Marg,
New Delhi, |

3. Acuountant Generai il (A& E),U.P.
Allahabad.

4, Executive Engineer, Provission
ﬁiuiniun. P.U.D..Prltlpgaph °

e & @ Hlapﬂndnntn.

Counsel for thg respondentsi- Sri Amit Sthalekar Ady
(For Respondents Noe1 to 3 5 and

b
Sri Ke.Pe Singh, Adv. |
(For Respondent No.4). f
|
l

|

0,51612(99

B.Ds Mishra aged about 47 years

\hfﬂnnn of lnyn Sri Sita Ram Mishra,

Contd. . 020




o

fr-uid-ntr;F 562=8, Mumfordganj, g

',Tz"

o o o Applicant,

Counsal for the applicants Sri Ag¢Ve. Srivastava Adv, &
| Sri R.P. Singh, Adv,

Allahabade: f

SR

T Verays I
1« Union of Indtl vhrough the

|
Secretary, Government of India, f
Ministry of Finance, New Delhi. E

2. Comptrolles & Audstor Genaril, of Ilhd.i.a,
u BlhldHrJShlh Ilrlr Marg, j

Newu Dllh*' |
3.-Ancnuntlnt General II (ALE) |
UsPe Allahabagd, '

4o The Executive Enginser,
~  Irrigation Division-I,
All’hlhlfl : .

o e « Respondents,

Counsel for the Respondentsi-Sri Amit Sthalskar Adv.

(For Respondent No.1,2

Srl K.Py Singh Adv.
(For Respondeant:Np.4)

O.A:b?;‘gg

ReSe. Hsnnrl son of Sri J, P. Hi:rn
aged about, 49 yeacs,
r/o 23/47/145, Sneo Nagar,
Allanpur, Allanabad, at present
posted as Sr. Divisional lccnuntunt,
Provinciai Division, Varanasi.

e » Applicant,

Counssl for the applicant: Sri R.Pe« Singh,, Ady.
‘Versus

1. Union of Indla, through the
Secretary, Government of India,
Ministry of Finlnnl.~ﬂlufﬂllh£..

2. Comptroller &Auditor Genaral,of India,
1U-Bahndnr5h-h Zefar Marg, K New D-Lhi.

3o Ancuuntant General 1I (AlE) U,P.
ﬁlllhlbld. . k) \ :

4, Extcutiv. Engineer ‘
Pruuinnill Divieion,. P.H-D. Ulrnnlni

N e

e ——

:3) |

= = e

| e o «Respondent

Coungel | rur tha rilpnndlﬂtll-SrLﬁﬁlt Sthalekar Ady,
-+ (For respBadent. No.1 to

3)&

! : . Sra ﬁ P.Singh Adv fnr res.4)
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Rajeev Kumar Sonkar
son of Sri Hari Lal Sonkar,

1]
R T L T e

= iy

i
89 Kala- danda, Himmatganj, }

Allahabad,
' e o« Aupplicani, 7

- 1-' | ]

Counsel for the appllcanti- Sri KeS. Rathore, Adv.

Versus | '

1« Union of India, through Accountant Gensral, :
U.P, Allahabad, |

2. Deputy Accountant General (Unrk-),A.B.U.P..llluhuhld. i

3+ Superintendent Engineer of of Wurks, , |
Flood work Diwvsion, Gonda, ' T

4, Executive Engineer, 1 & P, Division, Banda. |
e « « Regpondents,

Coungel for the r-apnnd-nt::- Sri Amit Sthalekar Adv. :
(For Respondent No,1 to 3) |

srd K.P. Singh, Adv, f
(For Haapnnd-nt NOo.4)

0,A,68

Girije Pati Snukla aged 47 years <LQ
son of Sri. Triyugi Narain Shukla, :
resident of -Babina Read, Niyamat Cheak,

Gorakhpur and posted as Divisionael Accounts Officer,
Crade~I, in the office of the Superintending

of LWorks (Hl)f

Construction Divsion, P.W.D.

Gorakhput,

e« ¢« Appligant,
Counsel for the applicants- Sri R,P. Singh, Adv,

Versus

1« Union of India through the
- Secretary, Government of India,
Ministry of Finance, New Delhj, !

2, The Comptroller & Auditor Gensrai,
of India, 10- Bahadur Shah Zafar Marg, o
New D'm. |

3. Accountant General II1 (A&E) U.P.
Allahabad, @ |

\Q\/h Tne Superintencent of Wurks, |
Tempe Divieion (MN.H.) Comstruction




)
PelW:De Ghl‘lkhpu;“. ' . l
4 : ° u1 ° Riﬂﬂmtlw

Counsel for the Respondentss=Sri Amit Sthalekar Adv.
(For Hlapundunt No.1 to 3)

| sri KePe Singh nuw.
[ - (For Ruupnndunt Noo4)

|

D.A.nﬁdéga |

|
SeGe Pltﬁaiingnd.lhuut.SB years, !
son of Sri R.N, Pathak, resident of
113/3Pullad Housing Scneme,
Narendra Nagar, Tenri Garhual, pr---nt
posted as Divisional Accounts OFficer 1I
OPfice of Executive Engineer, |
Construction Division, Narendra Nignr,
Tehri Garhwal,

e » o Applicant,
Counsel for the applicant : Szi RaPs-Singh, Adv.

Versus

1. Union of India througn uhe
Secretary Government of India,
Ministry of Finaice, New Delh{,

2. Comptroller & Auditor General,

of India, 10- Bahadur Shah Zafar Marg, |
NBH D’lhig i
|

3. fccountant Gensral II (A&E) U.P., o
nllﬂhﬂbﬂdg ' “.-

4, Executive Engineer, Construction |

Division, Narendra Nagar,

Tehrigarhual, *
¢ o o Rllpnndonts.

Counsel for the respoddentsiSri Amit Sthalekar(Adv,
(For Respondents 1 to 3

Sri K.Py, Singh Adv.
(For Respddent No,4)

0.A,
Pramod Kumar Mani Tripathi aged about 39 years

sonuf late Sri Ayadhesh Mani Tripathi, r/o Ashok Nagar

Colony, Basaratpur Gorakhpur,
. * @ -ﬁPpunﬂnt.

Counsel for the applicants Sri ReP, Singh, Adv, =

Versus




1. Uniopn of Indie through the Secretary
Government of India, Ministry of Finance,
Neu Delhi,

2+ Comptroller & Auditor General,of India,
10-Bahadur Shah. Zafar Marg, |
‘Neu Delpi,

i s
Je Accountant General Il (j &E)
U.Pe Ailanabad,

4, Tne Executive Engineer,
Laghu. Sinchal Khand,
Gorakhpur,

e « ¢ Respondents,

Counsel for the Respondentst- Sri Amit Sthalekar Adv.

(For respondent No,1 to 3)

Sri K-P. 51ﬂgh, ﬁdv.
(For Respondent No,4)

O.A. 6Bb/99

Ram Kamal Singh son of Sri Ram Subhag Singh,
Resident of 739-H Old Post Office,

Civil Lines, Basti,

at present posted in Construction Dn.l
P.W.D., Basti,

e o oApplicant,
Counsel for the applicent: Sri R.P. Singh, Adv.

Versus

1. Union of India, through the Secretary,
Government of India, Ministry of Finac e

‘New Delha,

2. Comptroller & Auditor General of India,
10- Bahadur Snah Zafar Marg,
New Delni.

3. Accountant Genaral II (A & E)
Uttar Pradesh, Allshabed.

4, The Execurive Engineer,
Construction Divigion=],

Fi”.Dl B.'t# ®
e ¢« « Respondents,

(For Respondent No.1 to 3)

Sri lppn Singh -ﬂd"i
(For Reapondent No.4)

\Rngnunaal for the respondentsi=Sri Amit Sthalekar(Adv)

[:Dntd- L -5.




0,A, &gzzsé'

K.C, Sharma aged about 51 years

son of Sri(Late) Sharda Prasad Snarma

resident of 573 Nirala Nagar |

Rae Bareilly at present posted aa Senior Division
Accounts Officer, Snarda Sahayak Khand 41 Rae Bareilly

L

- ; | e o shApplicanc,
Counsel for the applicanti- Sri ReP4 Singh, Adv.

Versus

1 Union of India through thg. Secreiary

Government of India, Ministry of Finance,
New D.1h4-

2. Cumptroller & Auditor Genaral,of India,

10 Banhadur Snah Zafar Marg,

New Delhi,
3, Accountant General II (A & E) U, P,

Hllﬂhabﬂﬂ.
4, Exeacutive Engineer,

Sharda Sahayak Khand41,

Rae Bareilly.

¢ 9. @ Rﬂupundlﬂta.
Counsel for the Respondents:=Sri Amit Sthalekar,Adv.
(For Respondent Nu,1 to 3)

sri KeP. Singh, Adv,
(For Respondent No,4)

0. A, hBB‘EQ

Suresh Datt Pandey aged about 52 years

son-of late Sri Chandra Shekhar Pandey, r/o Villags
Paran Jot P.U, Manganj,, Sultanpur at presant
Posted im the office of ths Executive Engsneer,
Construction Divigion=2, Sultanpur.

« ofpplicant,
Counsel for theg Appliicant: Sri R.P., Singh, Adv,

Versus
1« Union of India througn vhe Secretery, Government of
India, Ministry of Finance, New Delhi.

2. Comptroller & Auditor Gemeral of India, ’
10- Bahadur Shah Zafar Marg, Neu Delhi,

3« AcEountant General, 1I, U.P, (A.& E)
nlllhﬂbﬂd-

4. Executive Engineer, Construgtion Division-2
Sultanpur,
o « RBspondencts,
Counsel for tne respondents:~ Sri Amit Stnalekar Adv,
| (For Respondent No,1 to 3)
Sri K;P;-Singh Adv,
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0,A.689/99

Krishna Narain Tandon aged about 56 yeers

sonof Sri Jugal Kishore Tandon,

r/o 78U Janak Puri, Bareilly, |

Posted as Senior Divisional Accounts Officer,
Office.of the Executive Engineer, Rural Engineering,

‘D:Lu.taiun, Bnrdlly.

e iulr ° Rppunant.
Counsal for the applicapti:= Sri R.P, Singh, Adv,

Versus

1« Union of India, vhrough the Secretary

Government of India, Ministry of Finance,

2. Comptroller & Auditur General of India, .
10= Bahadur Snah Zafar Marg, New Delni,

3., Accountant General 11 (A & E) U.P,
Allahabed,

4, Executive Engineer, Rurai Engineering,
Division, Bareilly,
« « » REespondents,
Counsel for therespondentst= Sri Amit Sthalekar, Adv,

(Forsrespondent No,1 to 3)

Sfi Ke P- Siﬁgh Adv .
(For Raupnnd-nt No.4)

0,A.080/99

R.K. Pandlt .aged about 49 years

sonof late Sri Ram Deo Pandit, r/o Monaddipur
(near Gurduarae) Gorakhpur at present posted as
Divisional Accounts Officer I, In the office of
Exscutive Engineer, Provincial Division, P.W.D.

Goraknpur, Applicent
L | pp n ¢

Counse} for the applicanti- Sri R.P, Singh, Adv.

Versus

1¢ Union of India through the Secretary, Ministry of
Finance, Newy Delhi,

2. Comptroller & Auditor General of India,
10- Banadur Snah Zafar Marg, New Delnj.

3, Deputy Accoyntant General II, U.P. (A & E)
Allahabad,

4, Executive Engineer; Provincial Division,
P-U lDt ,Gutlkhpu;.

L R.Bmw.ntlg

Counsel for the Respondentsi-= Sri Amit Sthalekar,Adv.
For Raspondent Nn.‘ to 3)

Sri K.PeSingh, Adv,
(For Respondent No,4)

£




O.A, 691/99

S.Me¢ Ali Sabir, son of late Sri Haidar Abbas,
resident of 178/24 Raid Gate Hotel Lane, Golaganj,
Lucknow, at present working as Divisional Accounts
Officer Gyade~1, Building Division~I P.U.D.
Mahatma Gandhi Marg, Lucknoy. |

& - e« =« shApplicant,

L
'
"
!
i
!

counsel for the Applicant:Sri R.P. Singh, Adv.

Varsus

1« Union of India, through the Secretary,
Ministry of Finsnce, Govt, of India, New Delhi,

2+ Comptroller & Auditor General of India,
10- Bahadur Snah Zafar Marg, New Delhi,

3, Accountant General-II (A & E)
Utter Pradesh, Allahabad,

4, Executive Engineer, Buj lding Division,
PeleD, Mehatma Gandhi Marg, Lucknouw,

« « oRaspondents,
Coungsel for the Regpondentsi=Sri Amit Sthalekar, Adv,
(For Responden. No.1 to 3) !

Sri K.Pe 51“9“, Adv,
(For respondent No,.4)

0,R,692/99 ("
Dnaram Pal Singh, son of Sri Sher Singh, \ﬁg

R/0 123 Chutkuyala, Distt. Dehradun,
at present working as Divisional Accounts Officer,
Grade=l, Minor Irrigation Division, Pauri Garhyal,

s o sApplicant,
Counsel for the Applicent:=- Sri R.P. Singh, Ady.

Versus

1.Union of India, through thg Secretary,Ministry pof
Finance, Govt.,of India, New Delni, '

2, Comptroller & Auditor General of India,
10- Bahadur Snah Zafar Marg, New Delni,

3. Accountant General II (A &E)
U.P. Allahabad,

4, The Executive Engineer, Minor Irrigation Division,
Pauri Garhyal,

« o «Respondents,
Counsel for the Respondents:-~ Sri Amit Sthalekar, Adv.

qsf' (For Resp. 1 to 3)
' i1 K.P. Singhz Adv.

For resp. No.4)
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D. A, 693/99 ;
J

Lok Nath Snukla aged about 48 years'
son of late Sri S.N. Snukla, r/o C-105 Rail Nagar, Jail
Road, lLucknow. Presently posted as Divisional Accounts
Officer Gr.I in the office of the Executive Engs,
Construction Division, P.W.D. Lucknou,.

. '« o sApplicant,
Counsel for the applicant & Sri R.P. Singh, Adv.

Versus

1 Union of India, through the Secretary,
Ministry of Finance, New Delni,

2. Comptroller & Auditur Generasl of India,
iu- Bahadur Shah Zafar Road, New Delni,

3. Deputy Accountant General II, (A & E)
U.P. Allahabad,

4, Tne Executive Engineer, Construction Division,
PeWeDo Lucknow,

« o« + Respondents,

Counsel for the respondents:- Sr. Amit Sthalekar, Adv. |
(For Resp. No,1 to 3) *

Sri K.P. Singh,ﬂdu-
(For Regp., No, 4)

0.A,694/99

P.Ke Pathak aged about 44 ygars at present posted '
Divisional Accounts Officer Grade 1, in the (ﬁ:
Office of the Executive Engineer, Construction
Division No.4, Sultanpur,

e « oApplicent,

Versus
17« Union of India through the Seuretary Govt.of India
Ministry of Finance New Delhi.

2. Comptruller & Auditor General of India,
10-Bahadur Shah Zafar Marg, New Delni,

3, Accountant General 1I, U.P, (A & E )
Allahabad,

4, Executive Engineer, Construction Division No.4,

Sultanpur,

« « «Respondents,

Counsel for the Respondentsi-Sri Amit Sthalekar, Adv,
?Jyf ( For Resp 1 to 3)

sri K.Pe. Singh Adv.
(For Resp, No.4)
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0, A S

Arun Kumar Srivastava son of SriSarasuati Prasad

Srivastava r/o SIK/2 Sarvodaya Nagar, Allahpur,

presently posted at Rural Engineering Services Divisjon

Fltlhﬂu{t

e e.de Applicﬂnt.

Ungpqa

1. Union of India through Comptroller and Auditor
General of India, 10- Banadur Shah Zafar Marg,
New Delhi.

2, Accountant General (A & E) U.P, Allanabad,

3« DAG Works, Office of Accountant General (A & E) II
U.P. Allahabad,

4, Executive Enginser Rural Engineering Services,
Division Fatehpury,
e« « Respondents,

Counsel for the Reapondents- Sri Amit Sthaiekar, Adv.
(For Resp. 1 to 3 )

Sti K.Pe Singh Adv.
(For Res. No.4)

O. A, 791[22

Uttam Singh aged about 48 years sonof Sri Umda Singh

r/o 548 Nai Basti Snikohabad. Firozabad posted as

Divisional Accounts Officer Grade I, Office of the ,

Executive Engineer, Minor Irrigation Division, Firozabad,
e o« Applicent,

Counsel for the applicanti-Sri R.P. Singh, Adv,

Versus

1. Union of India through the Secretary, Ministry of
Finence, New Delhi,

2, Comptroller & Auditor General of India,
10~ Bahadur Shah Zafar Marg, New Delni,

3, Deputy Accountant General II ( A & E)
U.P:. Allahabad.

4, Exgnukiu. Enginser, Minor Irrigation Division,

Firozabad,
e * @ RBBPMdBnta.

Counsel for the respondentsi-Sri Amit Sthalekar, Adv.
(For Res. 1 to 3)

sri K.Pe Singh, Adv.
(Fur Res. N0.4
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O A, S

Vindhys Vasini Yadav 8/0 Sri Ram Kawal Yadav, |
Village Reyana Post Sidhauli, Distt, Goraekhpur,

¢ « Potitioner,
Counsel for the Petitionert=- Sri B.N. Singh, Adv,

Versus

1. Union of Ihdia through Comptroller & Auditor General
of India, New Delni,

2¢ Cumptroller and Auditor General of Indiay
10- Bahadur Shah Zafar Marg, New Delhi,

3. Tha Accountant Genoral ( A & E) II,
U.,P, Allahabad

4., Tne Deputy A.countant General ( Works)
the Office of ths Accountant General (A & E)-lI,
UePeCivail LinEB' ﬁllﬂhﬂhﬂd.

« «» Respondents,

Counsel for the Respondentsi- SriAmti Sthalekar,Ady.
(Bor Respe No.1 to 3)

sri K'pi Sil‘lgh, ﬂd"i

D, A, 727/99

Surya Nath Singh age d about 48 years sonof Sri Udai
Bhan Singh resident of Bakar Ko, Post Office Ahraula
(Chhinanuna) Azambarh, posted as Divisdonal Accounts
Officer Grade-l, Office of Executive Engineer,

Laghu Sinchai Khand, Babraich

e o« » Applicant,
Counsel for the AppPlicant:= Sri R.P. Singn, Adv.

Versus

1 Union of India through the Secretary Ministry of
Finance, Ney Deiui,

2. Comptroiler & Auditor Gensral of India,
10- Bahadur Shah Zafar Marg, New Dolni,

3., Daputy Accountant General II ( A & E)
U.P. Allahabad
4, Exedutive Engineer, Laghu Sinchai Khand,
Bahraisgh,
s & o Rﬂﬂpﬂndnntﬂ-

Counsel forthe RespondenBs: Sri Amit Stnalekar, Adv,

(For Resp, 1 vo 3 ),
Sri K.Pe Singh, Ady.

(For Resp. No.4).
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0. A, 728/99 ™
Babu Ram aged about 49 years son of Sri Vijay Singh
resident of 38/39-.], Gopalpura, Agra at present
posted as Sr, Divisional Accounts Officer in the

office of Executive Engineer,. Provincial Division,
PolleDe ﬂgr!.

3

s rﬂppuﬁaﬂtt
Counsel for the Applicant sri R.P. Singh, Adv,

Versus
1. Union of India through the Secretary, Ministry of
Finance, Neu Delhi,

2. Comptroller & Auditor General of Indisa,
10~ Bahadur Shah Zafar Marg, New Delni,

3o Deputy Accountant General I1Il1, U.P.
( A& E) Allahabad,

4, Executive Engineer, Provincial Division, F«sW.D,
Agra.
e« ¢« o Raspondents.
Cuunsel for the Respondentsi= Sri Amit Sthalekar, Adv.
(For Respe No.1 to 3)

Sri K.P., Singh, Adv,.
(Fﬂr HBSt Nﬂ. 4}.

0.,A, 729/99

MeFe Sharma aged about 49 years son of Sri Banarasi Das
Resident of Duarm Niyas, Karbala Road, Nai Basti,

Bi jnore, present posted as Sr, Divisional Accounts
Officer, in the office of the Executive Engineer,
Construction Division, P.W.D, Dhampur, Bijnore

_ « o« oApplicant,
Counsel for the applicant : Sra R.P. Singh, Adv,

Versus
1¢ Union of India through Secretary, Ministry of
Finance, New Delhi,

2o Comptroller & Auditor General of India,
10- Bahadur Shan Zafar Marg, Neu Delhi,

3« Deputy Accountant General =II (A & E)
UePe Allahabad,

4. Tha Exegutive Engineer, Construction Division,
PeleDs Dhampur. Bijnore.

e « « Responddnts,

Coungel for the Respondentst- Sri Amit Sthalekar, Agv,
(For Respe No.,1 to 3.

Sri K.Pes Singh, Ady,
(For res. No.4)
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O0,A, 730/99

Sri Narain Rai aged about 48 years son of Late Sri Mangla
Pd, Rai, resident of pusted as Divisional Accounts
Officer Grade II, in the Office of the Executive

Engineer, Minor Irrigation Division, Ballia

e« ¢ oApplicant,

*

Counsel Por the Applicant: Sri R.P. Singh, Adv.
Versuys

1« Union of India through the Secretary Ministry of
Finance, New Delhi.

2.Comptroller & Auditor General of India,
10« Bahadur Shah Zafar Marg, New Delhi,

3. Deputy Accountant General - II ( A & E)
U-pq Allnhnbad.

4, The Executive Engineer, Minor Irrigation Division, |
Ballia,
« « HRespondents.
Counsel for the Respondentsi- Sri Amit Sthalskar,

Sri K,P. Singh, Ady,
(Fnr Rﬂﬂ. ﬂu. d)

0,As 731/99

Monan Ram Tamta aged about 46 years sun of Sri Kishan Ram
Temta, R/0 Villaye Lov, P,0, Lov Distt, Bageshwar, posted
in the Office of Executive Engineer, Temporary Divi sion,
P.W.Do Nainital as Divisional Accounts OPfi.er Grade=I,

* o * ﬂpPlican t.
Counsel for the Applicant:i:= Sri R.F. Singh, Adv,
Versus

1« Union of India, through the Secretary Ministry of
Finance New Delhji,

2. Comptroller & Auditor Gensral of india,
10- Banhadur Shah Zafar Marg, New Delni,

3. Deputy Accountant General=11 ( A & E)
U,Pe Allahabad,

4. The Executive Enginear,

Temporary Division, P.W.D. Bhawyali, Nainital,

e ¢« « Respondents,
Counsel forthe Respondentat= Sri Amat Sthalekar, Advy,

RQ(/’ Sri K.P, Singh, Adv,

£ Ty,
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 D.A. 732/99 | T

Daya Ram Singh aged about 53 ysars son of Sri Hardeo Singt
resident of Care Sri D.P. Singh, Lane No, 11,

Najibabad, Adarsh Nagar, Binjore, posted in the office
~of the Executive Endnl-r. Construction Division,

PeWesDe Najibabad, ﬂiﬁnnra as Divisional Accounts OPficer
Crade-I1, -

E—

= « +« oJApplicants,
Counsel for the Applicant:-:Sri R.P. Singh, Adv,.

Versus

1« Union of India tnrough ths Secraevary, Ministry of kkna
Finence, Ney Delhi,

2. Comptroller & Auditor General of India,
10= Banadur Shah Zafar Marg, Ney Delhi,

3. Deputy Accountant Gengral, II ( A & E)
UsP. Allahabaa,

4, Executive Engineer, Construction, Construction
Division, P.W.D. Bijnore,
e « « Raspondents,
Counsel for the Respondentsti=Sri Amit Sthalekar,Adv,
Sri K.Pe Singh, Adv.

0,A, 733/99 L
Ram Baudh son of Sri M.,D, Baudh, aged about 41 years { g&
resident of B8b-E/3, Dabauli 11, Ratanlal Nagar, p S

Kanpur at. present posted as Divisional Accounts Officer<ll
in the office of the Executive Engineer, Construction,
Division, Kannauj ,

‘ « o oApplicant,
Sri R,P+Singh, Adv. Counsel for the applicant.

Versus

1. Union of India through the Secretary, Ministry of
Finance, New Delhi,

2. Comptroller & Auditor Gensral of India,
10- Bahadur Snah Zafar Marg, Hqu Delhi,

3. Deputy Accountant General II ( A & E)
U.P. Allﬂllﬂbﬂd.

4, Executive Engineer,
ConstructionDivision , Kannauj,
e ¢ o Reapondents,
Counsel for the respondentss= Sri Amit Sthalekar, Adv,
SQY' Sri K.P. Skngh, Adv.
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0,A, 734/9
Sri Prabhu Dayal Meena, Divisional Accountant

son of Sri Ratan Lal, Posted under Administrative

Control and management of the Accountant General U.P.
In the office of the Executive Engineer, Loyer Mot
Branch Dn. Ganga Capal,  Near Collectorate, Agra Road,
Mathura (U.P.) !

Permanent Home nddrinq; Village Muna Pura, Post- Kot,

Distt, Dausa (Rajasthan). |
s « o Applicant,

Counsel for the applicanti:- Sri Rakesh Varma, Adv.

Versus

1. The Comptroller & Auditor General of India, New
D.lMt .

2. The Accountant General=-II, (A & E), Uttar Pradesh,
Allahabad. U,P,

3. The Executive Engineer, Loyer Mot Branch Dn. Ganga
Canal, Near Collectorate, Agra Road, Mathura

e ¢« o Respondencs,

Counsel for the Respondentst- Sri Amit Sthalekar,
Sri K.Pe Singh. Adv .

0,A, 771/99

Rekesh Kumar Saxena aged sbout 46 years son of Sri HeS,L, [
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, kk

presently yorking as Divisional Accounts Officer Gr,l

in the office of the Executive Engineer, Construction,

PelleD, Agra,
] e « oApplicant,

Counsel for the applicant § Sri R.P. Singh, Adv,

Versus

1 Union of India through thg Secretary, Ministry of
Finance New Delhi.

2. Comptroller & Auditor General of India,
10- Behadur Shah Zafar Marg, New Delhj,

3. Deputy Accountent General, II ( A & E)
UsPe Allﬂhﬂbﬂﬂg

4, Executive Engineering Constructioc Division,
P.W.D, Agra,

e ¢« o Respondents,
Counsel for the respondentat- Sri Amit Sthalekar; Adv.

sri W.P. Singh, Adv.
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O.,A, B 939

Shiv Prakash son of Sri Pyare Mohan,

r/o 6B/179 Auas Vikas Colony, Badhpur
.Farrukhabad, presently posted as Divis.ional
Accounts Offices Grade I, Provinclal Division,
PeWeDe Kannhauj,

‘ .

e o o ﬂﬂpuclﬂts
Counselfor the Applicanti=-Sri S.Srivastava, Adv,
Versus

1« Union of India through Cemptroller and Auditor General
of India, 10- Bauwadur Shan Zafar Marg, New Delhi,

2. Dariyaso Singh Nehra, Accountant General ( A & E)
II U.P. Allahabad,

3., Deputy Accountant General (Works) Office of
Accountant General ( A & E) II U.P, Allahabad,

4, Executive Engineer Provincial Division Kapnauj,
Distt. Kannauj.

S Hiranmai Chatterji Divisional Accounts Officer,
Gr=1 Irrigation Division Fatehpur,

«3¢¢ Respondents,
Counsel for the Respondentsi:= Sri Amit Sthalekar, Adv.

Sri K.P. Singh, Adv,

Orger (In open cuurt)

(By Hon'ble Mr, S, Dayal Membsr (A

In this bunch of 0O,As., the applicants have
filed application against the transfer orders issued
posting them in various grades as Senior Divisional
Accounts Officer or Divisional Accountants in
three grades to divisions in the State, The applicants

have prayed for cancellation of transfer orders on

vartous grounds,

24 Sri R,P. Singh, Sri Siddharth Srivastava
Sri Rakesh Verma 'Sri K.S5, Rathore and Sri A,V,
Srivastava appeared for the applicants and Sri Amit
Stnalekar for respondents No, 1 to 3 and Sri K.P,

Singh for respondent No.4 appeard. Their arguments

have bean heard. We had called for certain record
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from the uffice of Accountant Ceneral, That has algo

‘been taken into consideration,

3 while the O,As, yere under consideration

a Nutificatiun of Election Commission dated 12.7.99
was issued in which the Election Commission had
directed tﬁat thaxa‘ubu{d be a total ban on the
transier of all officers/officials connected w.th

the oonduct of Elections. It has also been mentioned
in this Notification that the transfer orders issued
in respect of the &ove category of officers prior to
the date of announcement but not implemented till
date should not be given effect without obtaining
specific permission from Election Commission of

India in this regard. The net effect of this Notifica-
tion 4is that the transfers have been put on hold
till the Election process is cOmpleted because the

or ficers concerned are officials concerned who are

involved in the Election process as Presiding Officers

and Polling Officers etc,

4, Tne learned counsels for the resrondents have
not shown any permission of the Election Commission
hence averments of the learned counsel for the
applicants are that the applicants are still

performing their duties on the posts which were

held previously by them,

Se We, therefore, direct that the orders

of transter of the applicants may not be implemented
till election process is over., In the meanuhile

the respondents shall consider representations of

V[ the applicants if made within tuyo weeks Prom the

- — g » ..‘.




date of this order and shail pass a reasonsu order

on the representations with regard to their transrers
within a-period of four weeks nrnn-hhlfn-to of
receipt of representations. If the applicants

do not represent, they shall be deemed to have
accepted their order for transier and may be dealt
with accordingly. uwith tﬁaun directions the bunch

of O,As. stands disposed of. There shall be no

order as to costs,

6. The original record of transfer yhich
had been produced by the lsarned counsel for the
respondents has been returned to learned counsel

ror the respondents at the time this case uas

o
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